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(Bill as passed by the Harlana Vidhan Sabha)

The following Bill was passed by the Haryana Vidhan Sabha :-
A

BILL

further to amend Pandit Laklmi Chand State (Jniversity of Performing

and Yisual Arts, Rohtak Act, 2014.

Be it enacted by the l€gislaffi€ ofthe State of Haryana in its swenty-Fourth

Year of the Republic of India as follows:-

l. ThisActmaybecalledPanditlrlftmiChandStateUniversityof Performing short title.

and VisualArts, Rohtak (Amendment) Act,2023.

2. InthelongtitleofPanditLakhmichandstateUniversityof Performingand li:llT: "
visual Arts, nontatect, 2014 (hereinafter called the principal Act), for the word fil,jli"^T *
*PA}.IDIT", the word'DADA" shall be substituted. of 2011.

3. In the short title of the Principal Ac! for the word '?andit'', the word 'Dada' i-#l:lyir*
shall be substituted. 

H;i;.o., 
ro

4. In clause (m) of section 2 of the principal Act, for the word "Pandit", the Amendmcilt of

word'1)ada" shall be substituted. sectioa 2 of

}ffiil.""',*
5. In sub-section (1) of section 3 of the principal Acg for the word'?andit'" *;l$T "t
the word'Dada' shall be substitrted. 
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Chandigarh:
The 3lstMarch,2023.

R.K. NANDAL,
Secretary.

1030 1-H.V.S.-H.G.P., Pkl.


